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COMMITTEE ON ABSENCE OF 
MEMBERS FROM THE SITTINGS 

OF THE HOUSE 
\ SECOND REPORT 

SHRI P.V.G. RAJU (Bobbili): 1 
beg to present the Second Report of 
the Committee on Absence of Mem-
bers from the Sittin~s of the House. 

ANNOUNCEMENT RE: PRIME 
MINISTER'S STATEMENT ON THE 
VISIT OF MR. L. I. BREZHNEV 

MR. SPEAKER; I have to inform· 
the House that the Prime Minister 
will make a statement in the 1-Iou~ 
today at 2~45 p.m. regarding the 
visit to India of Mr. L. I. Brezhnev, 
General Secretary of the Central 
Committee of the CPSU & Chairman 
Of the Presidium of the Supreme 
Soviet of the USSR. from December 
8 to 11, 1980. 

DR. SUBRAMANIAM · SWAMY: 
(Bombay North East) You should 
allow a discussio.n on it, Sir. 

Deficit (CA) 
MR. 

tion. 
SPEAKER: Calling Atten-

12.20 hrs. 
CALLING ATTENTION TO 1\tTAT-
TER OF URGENT PUBLIC IM-

PORTANCE 
INDIA's TRADE DEFICIT DuRING IYB0-81 

SHRI G. M. BANATWALLA: 
(Ponnani): Sir, I call the attention 
of the Minister of Commerce to 
the followL1g matter of urgent public 
in'!portance and I request that he may 
make a statement thereon:--

"Report that India's trade defi-
cit may exceed Rs. 4,000 erores 

during the financial year 1380-81.'' 

TilE MINISTER OF COMMERCE 
AND STEEL AND MINES (SHRI 
PRANAB MUKHERJEE): ~Hon. 

Speaker, India's trade deficit haJ 
shown a worse-~1ing trend since 
1977-78, as may be seen from the 
following table:-

. ··-·--············-------- -----·----·-·-···-·-·-· · '"('fz;:lr~Crores f~··----
1976-77 1977-78 1978 79 I!J7:J-8o 

Export» 

Imports 

Balance of trade . 

5142·25 5404·26 5726· 26 6426·8G 
(s· 1) (6·o) (12·2) 

5073' 79 6025'29 6814'30 8683·5~ 
(18· 7) (13' 1) ('.1.7' -t-'l 

+·68· 46 -621 · 03 --1o8B 04 -2256· 6q 
NoTE : Figures in brackets indicate percentage increase over the prece-ding year . 

.In 1979-80, while exports increas-
ed by 12.2 per cent, imports record-
ed an increase of 27.4 per cent, lead-
ing to a trade deficit of Rs. 2256.7 
crores. During the first quarter of 
1980-81, for which latest provision-
al data are available, exports are es-
timated to have recorded a:n increase 
of about 7 per cent whereas ~.mports 

during the quarter were higher by 
about 63 per cant over the con·es-
ponding period last year. 

The growth of exports in the first 
quarter of 1980-81 was slow because 
of the impact of drought and poor 
economic performance of the eco-
nomy in 1979-80, when there \Vas 
a decline in agricultural production. 
industrial production a:Rd GNP 
by 10 per· cent, 1.5 per cent and 3 
per cent respe~tively. Prospectus for 

Ute latter period of 1980-81 are con-
sidered better in view of improve-
ments in agricultural a~nd .indust-
rial production supply of power and 
other infrastructure requiren1cnts 
of the economy combined with vari-
ous 1neasures takeri by the Govern-
ment to remove domestic constraints 
on export production and other ex-
port promotion measures. The ex-
port target for 1980-81 amounting 
to Rs. 7100 crores is expected te be 
achieved and. if possible even exce-
eded. This will not be a mean 
achieven1e.nt when seen in the back-
ground of slow down in the tempo 
of world trade, economic recession 
and growth of protectionist ten-
dencies abroad. Our optimism js 
based on the fact that many of the 
important section have started 
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1 
responding to our policy 
initiatives. The data available from 
the respective Export Promotion 
Councils shows that the important 
sectors such as engineering produ-
cts, processed foods, basic ·chemicals, 
jute manufactures, handicraft& and 
textiles, etc., are showing growth rat-
es in the range of 20-30 per :~ent 
during the rr.onths of the first halt 
of 1980-81. Honourable lVIembers 
will also be happy to know that 
export.s from the Santa Cruz and 
Kandla Free Trade ZonP.s are 
showing even much higher growth 
rates in their export performance. 

In s;pite of such export increase~ 

thP trade deficit in 1980-81 may ex-
ceed Rs. 4000 crores mainly due to 
the steep hike in intf)l'national prices 
of petroleum and fertilisers Petro-
leum prices have already ~ecorded 
an increase of more than 100 per 
cent during last year. Val!.le of im-
ports of petroleum and petroleutn 
products are estimated to have ex-
ceeded Rs. 2500 crores in the first 
half of 1~80-81 itself as against itn-
ports of Rs. 3213 crores in the whole 
of 1979-80. 

Government is seriously concerned 
over the prospects Of mounting trade 
deficit. Government has recently 
taken a number of measures to pro-
mote exports. These include ex-
clusion of prodlj~ti.on for export for 
the purpose of "licensed capacity" 
and dominance", favourable treat-
me:lt to import of technology for 
export production. Free Trade 
Zones like treatment ·{o all 100 per 
cent export-oriented units., expan-
sion of the list of industries for 
''Automatic Expansion'' and selective 
relaxation in restrictions imposed on 
ne·w un·dertakings in metropolitan 
cities to exporting units. 

Government have also rationalised 
~put plan~ning for export production 
1n ·order to improve input availabi-
lity. For instance. steel requirements 
of the Engineering exports for .1980-
81 has been already tied up. Govern- · 
tnen.t is taking measurea for improv-

ing credit, availability for elq)or-
ters. In addition the new EXIM 
Bank going to be set up shortly will. 
also etncourage the financial infra-· 
structure for exports. In order to 
reduce delays procedures for djs-
bursement for duty-drawback nre 
also being streamlined. Simultan-
eously. action is being taken to 
step up production of steel, coal fer-
tilisers, 8l:td non-ferrous metals and 
to accelerate the tempo of oil explo-
ration and production Saving on im-
ports thus effected can aignificantly 
contribute to narrowing the trade 
gap. 

SHRI G. M. BANATWALLA: Mr .. 
Speaker, Sir, we have got a state-
ment from the Government confirm-
ing a serious report that the trade· 
deficit k1 1980-81 may exceed Rs. 
4,000 crores. I have fully sympathy 
for the hon. Minister of Commerce 
because I do realise that a large part 
of the predicament in which he finds · 
himself. It is rather unfortunate that 
the Janata Government left the eco-
nomy rather uncared 'for a~nd such 
an economy was inherited by the 
present Government. 

12.26 hrs. 

fMR. DEPUTY .SPEAKER in the ChairJ 

Encouraged by a very large infl.low 
of remittances, the then Janata Gov ... 
emment went on importing even 
those articles which could be manu-
factured within the country at cheap-
er costs. However. we may not 
go into all that aspect of it. I am· 
also i•n sympathy \~:ith the Com-
merce Minister because he jg han-

. dicapped by the difficulties faced bv 
the other departments in the matte.r 
of production and in the matter of 
infrastructure and so on. The irn-
port of cement, 'fertiliser, etc~ 
could be cut down if the i•ndustry 
could produce to th-e full capacity. 
But, that is not p06Sible because of 
the shortage of power, coal and SO' 
on. We therefore see this parti ... ; 
cular phenomenon. While express-· 
ing my sympathy with the "Jovern.- · 
ment, I must also record my ;ense .of 
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.appnciation ot ~he ~~s\lres wh1ch 
tbe · hon. Minister has just now QUt-
lined wh~cb he. proposes to take f.or 
·toe impr<>vement of the situat\Qn. 

However, I must point out that 
there is a certain feeling of compla-
~eney, uncalled for complacency, on 
the part of the Government. The 
G<nten'tment !s8Y·I that the export 
target for the year 1980-81 will be 
achieved. It further says that that is 
not a mean achievement. Bef-ore I 
may comment on this particular 
thing, there is. I must say, this un-
happy cornplacency on the part o·f 
the Governmel4'lt. l must sa.v that 
the export performance of our coun-
try, it we take a long range view, is 
very dj.smal and very poor. 

Taking any indicator of export p~r
form.ance, we have a very dismal 
situation. For example, if we 
take the average amual growth rate 
of export, we find that in 1950-60 
while the world rtlte of gro~vth of 
export& wa8 6.2 per cent, India's 
growth rate was negligible. From 
1960-70, while the world growth 
rate was 8.9 per cent, India's grov.'th 
rate was 3.6 per cent from 1970-74. 
while the world rate of growth of 
export was 27.9 per cent, India \s 
rate of growth was 15 per cent from 
1974-77, the world growth rate of 
export Was 11.2 per cent while India's 
growth rate was better-it was 13.4 
per cent. For 1977-78, while the 
world growth rate of export was 14.2 
p.er cent India's growth rate was 
only 4.5 per cent. o·t course, I do 
not want you to be responsible for 
1.978 position. That is a different 

-thing. But let us ITlOt have the 
stock answer of some other being 
responsible. We · must state our 
position that there is no room for 
complacency whatsover and not a 
statement of this sort that our 
ac.hlev.ement is not a mean achte~·e
·ment. Sir, if we take India's contri-
·bution to world trade, in 1950 it 
was 3.2 Per cent; in 19$5 it was 1.* per cent; JJn 1968-64 .it was 1~2 
per cen~; in 1970-71 it waa 0.7 per 
.ctnt; in 1973~?' it w•• 0.8 'Der cent 

and in 1978 ~t ~as 0.5 per cent. ~here 
itt ~ · ~q~tiP~9u~ d~r~e. .' , · · · 

Taking the question of exPorts as 
percentage o1 gross national pro-
duct it was 8.3 per cent in 1959-51 
and after all these years by 1970 .. 
71 it was again at altnost the same 
figure Of 6.9 ~r ce:tt. I, therefore, 
!ay ·that' it is hard to believe that 
India has achieved a break-thrOlJgh 
in exports. 

Sir, we. are told that the export 
target for 1980-81 ·was Rs. 71,00 
crores. Today you have admitted 
that there is mounting trade d~fi
cit and it would amount to Rs. 4,000 
crores. You further go to say that 
in view of the mounting trade defi-
cit you have taken certain measures. 
But then withe. all those .rneasures 
for promotion of exports you <inly 
say that you will be able to .\chif~ve 
your previously fixed export ti:lr-
get. In view Of the mounting 
trade deficit you ought to have 
revised your export targets 1nd the 
additional measures that have been 
taken during these years ought to 
have brought exports more ;han the 
previous target that was fixed, 
t;iz .. Rs. 7,100 crores. 

Therefore, my questioa is; vv-hether 
it is a fact that having fixed ex-
port taflg.et at Rs. 7,100 c~res the 
government found it imposSible to 
achieve that target? Whether it is 
a fact that this shows a tc;>tal failure 
of the government to achieve its 
export targets? Is it not a fact that 
additional concessions being giveG:'l 
in order to improve exports in view 
of the mounting trade deficit only 
lead to the fulfilment of the pre-
viously fixed targets and not to @eet-
klg t4e situation qrea.ted by the tra-
de d~.ftcit which i-s no\f e~pec.~ed to 
go up because of ri$e in inter~ation
al prices of oil and fert'itiser and so 
on? The-refore, what spe<:iflc -steps 
were · taken bY the govemrnent · to 
meet the situation ' . ereated not 
me~ly fOr the . ·fulfilment of the 
original target - but. in order to· .ob-
viate the clreum&taneea thaf were 
created ' and the dlflleuttles that were 
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Sir, ther~ is an announc~ree.ot that 
100 per cent export , units will be 
given all facilities in order to Pl'Q-
mote their · exports. Now# Sir. I 
must submtt this, that Export 
is a risky trade. There are 
several changes in fashions, trends, 
tastes, etc. The international market is 
subject to several variations. There-
fore. no unit (big or small) can de-
pend exclusively upto 100 per cent 
on trade. Every unit has to be as-
sured of some part Of domestic trade, 
say, about 40 per cent. in order that 
the industry may be able to absorb 
the shocks if any due to fluctuations 
in the international market. • Therefore, will the Gove~nment 
sympathetically consider extending 
the facilities promi~ed to 100 per cent 
export units also to 60 per cent ex-
port units? 

If not, why nof? 
What is the particular objection on 

the part of the Government? That 
has got to be made clear. · 
~astly there is one small point with 

v.rh1ch I would like to conclude. 
There are definite prospects for 

improve~ent of our trade in exports. 
We have got, in the emergence . of 
the Gul~ Areas, an additional market. 
There are today certain areas which 
are being vacated by the Developing 
countries. In respect of ex,ports, 
there are areas in which there are 
labour-intensive industries, and so 
on. 

Therefore, Sir, let us know what 
efforts are being made by the Go-
vern.tnent to utilise au these pros-
pects fo·r th~ improvement of nur 
export trad-e to the Gulf Areaq. These 
~re rny questions. Thank you. 
· S,HRI. PRANAB MUKHERJEE: I 

do appreciate the hon. Member's 
sympathy for me. f.n fact, the hon. 
lfe.mber himself has pointed out and 
he has himself expressed this, that tn 
a given situation, we cannot do bet .. 
~ than ..,ru.t "~ are trying to do. 

But if he ha.~ int~r~ret~ ~ s~t•
m~nt to ~a~ that w,e are ~om.p}acent 
or· th~;r·~ is' ·a note of co~placenty and 
so 9n, . in t~e S~l\~ement . which , I !;lave 
m~~e I ' am S9rry ~t is n9t so. r am " 
re~ly seriously concerned over the 
m~u9~ing trade gap. · 

N9w the question is how we can 
m.ake it up. Af~er all, export de-
pends upon the overall economic per-
formance in the country. ·· t have to 
have something which should be 
produced to be exported. Therefore, 
if the general economic c9ndition 
does not improve, it would not be 
possible for us to improve the export 
performance. At the same time, the 
concept which prevailed upon the 
previous policy-makers was ~h~s I 
would not like to pass on the blame. 
But p~rhaps they thought that the 
foreign Exchange Remittances 
(mainly due to invisibles) 
would continue to be in the same or-
der and we have enough Foreign 
Exchange to play with. This idea 
pr-evailed upon the policy-makers a 
few years back. So, they did not 
Pay much attention to the growth 
of exports. Otherwise, the bon, 
!\1ember has himself pointed out that 
from 1974 to 1977 (in the.~e three 
years) our ·export growth was in the 
neighbourhood of 25 to 27 per cent 
and it came down to 7 per cent from 
1977-78 to 1979-80. So far as the 
current year's target is concerned it 
is known that it was determined 
earlier. In the background of the 
overall performance of 1979-80, I, 
fixed the target for 1980-81. 

These targets were fixed in the 
context ·of the overall economic per~ 
formance. It would be possible for 
us to reach the target. We can vls-
ualise this from the periodical per-
formance of the export. In the 
statement I have mentioned that fn 
the first quarter of the current ftnan~ 
cial year. the ~rowth has been nearly 
7 per cent. But. it is known to the 
hon. Member that growth of export 
ln the ftrst quarter is alwtlys · less 
compared to , the ·later period. We 
can ma~e a comparatiye !rtu~¥ '. Of 
the eorresoondin( · periOd's , pertor.:. 
mance. . . From that w~ can ret ·an 
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idea. We would know whether it 
would be possible for us to have the 
growth rate and to achieve the tar-
get. But even there, the target we 
reach will be inadequate, I agree, 
because our Oil Bill alone would 
constitute nearly 65 per cent of our 
total export earnings. The bon. 
Member would appreciate that it is 
not po;:-sible for us to reduce our 
dependence on import of oil to a con-
siberable extent because it requires 
to maintain our agricultural prog-
ramme, it requires to maintain our 
trans.portation system. Even the 
common fuel. kerosene, we cannot 
perhaps do away with. Therefore, 
the strategy which we are to iollo\v 
is to reduce our dependence on inl-
porting in w·hatever areas we can do 
so. On earlier occasion also, 1 h'lve 
pointed out that there are certain 
areas. The bon. Member has him-
self pointed out that. For instance, 
if we can improve our domestic per-
formance in certain critical centres 
like steel, ceme·nt and aluminium-in 
theS'~ 3 sectors alone--perhaps we can 
save nearly one thott"Snd crores of 
rupees and it is possible. In 1976-77, 
we had sufficient production to tneet 
our requirement and even we could 
export a little bit. Therefore. if we 
have an installed capacity in the ce-
ment industry, in the order of 24 
million tonnes and at one narticular 
point of time, the capacity utilisation 
was 90 per cent we can do so. We 
are trying our best to reduce our de-
pendence on those sectors so that it 
can get reflected in the total volume 
of import. Another area is of course 
edible oil. Even in the late 70s our 
import bill on edible oil was insigni-
ficant. It is not much. But no·w· it 
has gone to the extent of one million 
tonnes and if we can produce suffi-
cient cereals to meet our l'equire-
ments then there is a possibility of a 
break-throu~h in the ·edible oil sector 
and my colleague i.n the Ministry of 
Comml'"lrce is looking into it. We 
are tryinst our best to improve our 
performance in export and at the 
same ihne reduce our dependenc~ on 
the import In · tbe areas where,1er 

it is' possible. There is no room for 
complucency. I won't be able to 
reduce our dependence on imports in 
so far as petroleum and oil products 
are concerned. That will comple-
tely upset the entire economic prog-
ramme. Therefore, the ans-
wer li0s lr~ producing mQre in certain 
areas \vhete \\·e can export and there 
is a possibility. At one particular 
thne, India \\ras the net importer of 
foodgrains. Even in the mid 70s, '.Ve 
had to 1rnport foodgrains and so far 
as the present world forecast is con-
cerned, rJ1any of the countries will he 
t~1e net irnport.er of foodgrains . and 
if we ca·n make a break-through in 
the agricultural sector, we will be 
in a position to enhance our export in 
this sector. Perhaps, the han. ~!em
ber would appr~ciate that this ye-ar 
alone \ve nre going to export nearly 
one n1i Ilion tonnes of rice. 

Sir, an·Jthe!' point which the hon. 
Member has mentioned is: what nre 
the results of the concessions which 
we are going to give to the 100 per 
cent export oriented units and whe-
ther we can reduce the performance 
from 100 per cent to 60 per t'en t. 
My difficulty is the moment 
I reduce this concession, there 
will be no initiative for export be-
ct=tuse there js a surplus ·market in 
India itself ~nd who will undert::.tke 
the trouble o.f going to foreign mar-
ket and face stiff comptition in world 
markt:t if th£;y could get readymade 
market in India itself. Theref'>~·e, 
the co-ncessions which we have given 
to the exporters must be strictly ad-
hered to 100 per cent and if it is not 
po"'sible for 100 per cent, there 
may be some reductions. We 
can consider of reducing it 2 per 
cent or 3 per cent or even 
5 per cent. But the moment I give 
conce~sion to the 60 per cent export-
oriented units all the concessions 
which the units established in the 
free-trade zone are entitled to have, 
then there will be no incentive for 
export because the producers will 
fl.nd re~cly~tnarket in the country and 
in our cou.ntry we cannot have the 
concept of exportable surplus. If we 
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want to make up the trade gap to a 
considerable extent and if we want to 
hove suflicien1 foreign exchange to 
meet our esst'ntial import bill, defini-
tely we must produce for export and 
a part or the production must be ear-
marked for export. Therefore, it may 
not b~ feaF:ible or desirable to give 
concession to the export-oriented 
units n t the level of 60 per cent 
which we are giving at the level of 
100 per cent. To the question 
what would be the net performance 
and what would be the reaction to 
the concessions which we have given. 
we ere yet to see that now that 
some of the concessions have 
been announced recently, the indus-
try will take some time to 
absorb it and to adjust their produc-
ti()n rrogr amn1es to meet that re-
quirement. , 

SHRI HARIKESH BAHADUR (Go-
Takhpur): Mr. Deputy-Speaker, Sir 
for every failure this Government 
blames Janata Party. 

MR. DFPTJ'n ... -SPEAKER: He did 
not blame in this case. 

SHRI HARIKESH BA1HADUR: 
Here £.!so, he did. It is a permanent 
thing; I do not know for how long 
this ~rill r:onticue though the entire 
nation kno~?s who is responsible for 
all kinds of problems which have 
been created in the country today. 
It is the total inefficiency, misma!lege-
znert and corruption of this GQvern-
ment that has created this sit~Fttion 
that everyday India's trade deficit 
po~ition is \VOrsening. 

There is tt department known as 
the Export IrJst,ection Council. The 
duty of this departmoo.t is to create a 
good itna,5!e of this country in the 
international market, but this Qrga-
nisa tion hf.:s become the centre of 
absolute corruption, total misrnanage-
ment; E·verythin g in that Department 
is going ab~olutP.ly wrong and l do 
not kno,v ·what the bon. Minister is 
doing in that respect. Everything is 
being -destroved by the present orgR-
nisati,)n. ThE're. the Director is a 
DOn-technical person. thou'{b the 
post ir.: a t£.rhnically oriented post. 
30~LS-10 

He does uot look into the things pro-
perly; he hjmself is involved in dirty 
things and I would give some examp .. 
les fer the Minister to verify. He 
also says that nobody can harm him 
because the hon. Minister protects 
tim, but I do not know how far that 
is correct. If the Export Insp~ ~tlon 
Council does not function properly, 
and there is total corruption, our pro-
ducts would not be purchased by the 
people from outside, I would like 
to quote what has been stated in the 
Economic Age: 

''At a time when most other coun-
tries including the advanced ones 
like the United States are opting for 
greater and more stringent quality 
control for their products, India seems 
to be going the other way ....... If 
an Indian product fails to stand in 
competitdon with counterparts pro-~ 

duced by other countries, not only 
the individual producing units but 
the reputation of the entire country 
suffers. Once such damage is done, it 
might be years before lost good will 
can. be recoverd.'' 

This is the situation; our quality 
control system is completly paraly-
sed and it has become totally defe-
ctive. For example, one consignment 
of chapals had been sent to Italy and 
the buyer in Italy refused to accept 
that and it was returned. After that, 
there have been a lot of things which 
have been going on in the depart-
ment and the officer who was respon-
sible is the Director himself. While 
the consignment was stopped at the 
Bombay docks, on specific instruc-
tions of the Director, that the things 
were quite all right, these were sent 
to Italy. I do not know whether any 
Minister had directed him or he him-
self had taken the initiative. These 
were ultimately rejected and sent 
back from Italy. After that he deman-
ded Rs. 65 lakhs or something of 
that kind has happend. No action has 
been taken against the senior officers 
who are responsible for that. Some 
junior offi·cers were susoended for 
that detect. I do not know what is 
happening now. They are being made 
scapegoats. The issue was raised 
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befoi~e• • · who is the Duector, but he 
did not take any action. Since he 
himself is 'involved, he wants to vic-
t1triise ·the 3 uxii.or officers. I.f such 
tlrlngs go on continuously, there 
would be no quality control. There is 
also another example. The major car-
pet inspection scheme was closed from 
compulsory · pre-.shipm·ent inspection 
What were the r·easons? This is be-
cause they wanted to send some dirty 
type of carpets to foreign countries. 
That is why they stopped this inspec-
tion. Some platinum crucibles were 
imported. Actually, they were pur-
chased for Gold Scheme. Now they 
have been stolen away. I do not know 
what is happening. The hon. Mini-
ster must look into these things which 
are going on in the Export Inspection 
Courtcil, otherwise things would not 
be corrected and ultimately there 
would always be this kind of deficit in 
India's trade. 

Then_, a particular process was 
adopted for quality control of jute 
goods. Now that has been changed 
completely. Something like periodical 
inspection is being done now. Because 
of this the quality of jute and jute 
products ·is deteriorating conti-
nuously. If you are sending such type 
of thing to foreign countries, will 
they come to you again for purchase? 
These things are happening in this 
Department. This Inspection Council 
is fully responsible for all these thin.gs 
But, no action is being taken a~ai
nst the officers who are concerned and 
basically this office who is telling that 
he is ·being protected by the Minister, 
and, therefore, nobody ean do any-
thing. Now, Sir, I want to say at 
.this :Point of time itself that the hon. 
Miruster ·must set his Department 
ri'ght. Other'Wise, all the charges 
Wllich are being levelled against that 
particular officer or the Deoartment, 
it ·will be consld~red that all these 
things are happening only because 
of the blessin~s ~ the Minister wh'ich, 
I do not waht to say at this point of 
time but, · c~ntinly after sotne time 

·--·------
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the . Minister will be charged for that. 
Th!retore, l m:ust . remirld· the Bon. 
rniliUrter that · he n1ust look into tbe 
furtctiorung the working of tbat 
particuiar Department, to which I 
have referre~t Sir, my ·questtoi\ is: 

(a) Will the Minister constitute a 
Committee of Members of Parli~~nt to took · hi to the functionfng ot this 
Export Inspection Council; and 

(b) What are the steps which are 
being proposed by the Government 
to streamline this organisation so 
that proper quality control may be 
ensured. 

These are my question. 

SHRI PRANAB MUKHERJEE: 
Sir, firstly, the charges which the 
Hon. Member has made, if he had 
given me a nolice, I would have 
answered all these questions and it is 
not fair when the subject is trade 
gaps to discuss about one individual 
officer. He could have sent me the 
notice according to normal practice 
and I would have answered all the 
questions. I do not protect anybody 
if he does not require protection but 
I will have to give protection as a 
Minister to my officers if they do the 
correct thing. I am to know whether 
he is corrupt or not. You should 
have sent me earUer. I would have 
come prepared. 

Sir, the Hon. Member has said 
that we are sending substandard 
quality jute. The figures say some-
thing different. There is 42 per cent 
growth. Let me answer the question. 
He has said that because we have no 
inspection of the quality of the jute, 
as a result now substandared goods 
are going to the foreign market and 
we are losing the market. '.this year 
from April, 42 per cent · has been the 
growth, so far as jute e1tr>ort is con-
cerned. If I am to presutne Hon. 
Member's conclusion that we are 
sending subSitanded jute beCause of 
the loek ~f in~i6n, ~ubStin~ard 
goods ar~ going, are the · foreign 
buyers so fool tliit they will put~~e 

••Egpun.ged u ordered · by the Chair. 
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jute from ~? when they can 1et 
jute from Bangladesh. when they 
can get jute from qther. CQUfltriesY 
The growth is, 42 per cent. 

Regardins chappals, defini-
tely hundreds Of consign-
Inents are sent. Leather, and various 
types of goods. If the Hon. Member 
wanted to know about any particular 
item he should send me the notice. 
With regard to the complaint that I 
am trying to pass on the blame, what 
can I do? I am prepared to look 
into it. I have already said HGive me 
the specific complaint. I will look 
into it. I will look into the function-
ing of the Inspection Council.'' But, 
I know what politics is going on so 
far as the Inspection Organisation is 

•. 1 

concerned. I get the complaints from 
other side also. And they say that 
·when the shipment Is ready, they 
create problem on some pretext. 
Otherwise, they will not certify that 
it is a quality good and shipment 
vv-ill be mtss1ng. The parties will 
lose the order for the foreign market 
and there is a question of the sub-
sta~~dard quality goods similiarly, the 
qu,estion is of the delivery schedules. 
Therefore, \Ve are getting these types 
of complaints. We are trying to 
streamline it. I do not say, certify that 
the inspection is perfectly alright. 
There are black-sheep. It would be 
our efforts to identify them a.t,1d to 
take action against them. He may be 
Director or anybody. But I will take 
action against him provided I get the 
information from the Hon. Member. 

Sir, in regard to the complaint that 
J am trying, to pass on the blame, 
what can I do? In 1976-77 we had 
net surplus. This is the cold 
fact and from 1976-77 up to 1977, we 
have 27 per cent growth-rate. I find 
from 1977 ... 78 on wards instead of plus 
figure, we are going for min.us. I can-
not help it. It may be pleasing, It 
may be unpleasent to the Hon. Mem-
ber. But this is the cold fact. 

Therfor&. Sir, this year, from Rs .. 
64 hundred crores, if I can exl)ort 
about Rs. 71 hundred crores defi-
nitely I will say that I have imp.rov-

ed a little bit, pot to the e~pecta
tion, but I have been able to do a 
little bit. 

In . regarq to the suggestions of the 
M. Ps, I had always discussed with 
t.hem, if they had any suggestion to 
improve and streamline not merely 
the Export ~Inspection Organisation 
but in regard to many other organi-
sations. This is a very sensive Depart-
ment. A lot of people could be 
favoured there, So, if the hon, Member 
can give me any suggestion, I am 
prepared to examine and implement 
it. But for that, a formal com.mittee 
is not needed. But they are welcome 
to give me any suggestion for im-
proving the functioning and for build-
ing up a better imaged and to iden-
tify black sheep if there are any, in 
any area. I would be glad to accept 
any suggestion and implement it. No 
committee, but informal suggestions 
can be made. 

SHRI SOMNATH CHATTERJEE 
(Jadavpur): The suggestions can be 
formal. 

SHRI SATISH AGARWAL (Jai-
pur) : Formal suggestions, in an in-
formal way. 
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MR DEPUTY -SPEAKER: The men-
tion of the name of their Additional 
Director, made by Mr. Harikesh 
Bahadur and this hon. Member shall 
not go on record.. You can expunge 
that. 

SHRI HARIKESH BAHADUR: 
Why Sir? 

MR. DEPUTY.SPEAKER: I said 
you can speak, but not mention the 
nan1e. No. You must give it in 
writing to me. 

q) ·<r3fllt ~l~T~ f~f! : ~ iif) (C~Fi 

Cf)f lffffi~r ~ ~lt ~~ =.tr«q~ Cf)) ~~ 
~ 1 1l lf~ ~r;;.;r ~r~aT ~ fctl f\if~ 
fif~ ~tScfif~ tr'R: ilf.;~qa-arm 
t crr=t iT f~fl( i ~ ~.;~ m it 
l1ft ~ ~~~ Cf;f 'A~lfftr ~ ~it 
~ cr~ ~fl' «P:r~ ~r ij'effif ? 

MR DEPUTY -SPEAKER: I onlY 
said that you should not bring in the 
names. You can put all the point~. 
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13 hrs. 
SHRI PRANAB MUKI-IERJEE: 

The hon. Member first asked what we 
are going to do about the small scale 
sector. , particularly handlooms 
and handicrafts and other small pro-
ducers. Various e~p~[t promotion 
councils arc prov1d1ng them the 
necessary incentives which are need-
ed but I do feel that there is still n 
large scope for providing them assis-
tance and i;mproving their earning 
because quite a substantia 1 part of 
1heir earning is beng taken away by 
the middlemen. Therefore, we are 
trying to look at the three problems 
of the small scale industry people; 
they are facing the problem of getting 
ra~~ material, getting credit and lnar-
ketting. We are trying to tie up aU 
thes(~ three things through institu-
tional arrangement so that they get 
the inceent:ive and we provide them 
benefits. in a systematic manner. This 
is a matter which is constantly under 
review and we are trying to in1prove 
the system. 

In regard to corruption in the de-
partment as I had already said in 
reply to, Shri Harikesh, I will defi-
nitely look into it, even about my 
officer to whom he referred, I will 

' look into it and if there be any 
allegation any time received either 
from M. P. or from anybody else, I 
shall look into it and take steps. 

What I was trying to point out was 
that we were not in a position to 
import petroleum productc; becau,se 

~ Petroleum consumption here is almost 

minimwn; hardly 15-16 million tonnes 
we are importing. The hon. Membel1 
knows that if we cannot impor' 
diesal, if we do not import kerosene. 
feretiliser, etc. if we do not main-
tain the national tranportation sys-
tem the whole economy will col-, 
lapse. That is the reason why I 
say the scope for reducing the import 
of petroleum products is extremely 
limited. No body can say what would 
be the ultimate level of prices so far 
as petroleum products are concerned. 
In one year 100 per cent rise has 
taken place. Whenever these is an 
OPEC meeting, immediately our 
blood pressure starts going up; we do 
not know what is going to happen. It 
is really a serious problem and the 
answer lies in exports; we must pro-
duce enough to export and we must 
try to get export earnings. There 
also, production in some developed 
countries is standing in the way. I 
will give you one exatnple; I would 
not like to n1ention on the nan1e of the 
country. They imposed a ban on the 
entry of our oval shaped footballs; 
a large number of people are emp-
loyed in this country and our oval 
shaped football can compete 'Vith 
any manufactured in any part of the 
world. But the country which was 
importing this was subjected to local 
presure and they put a countervai-
ling duty. We have taken it up. We 
are fighting against this sort of thing 
in handlooms. One country \\rhich 
imported these things had imposed 
duties on it because there were 
10,000 persons in that country ·who 
were connected with hand loom . pro-
ducts operations. I told them, when 
I met them; you are thinking of 
10,000 persons; we had to throw out 
of job here ten million people who 
are engaged in handloom industry 
alone. His answer was; after all, I 
am to take care of my own problem. 
You have· 650 million people; you are 
to think in terms of millions but I · 
have only a few millions of people 
and so I shall have .to think in terms 
of thousands. This is the atmosphere 
in ·which we have to work and it is 
always not easy for us to get market 
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but we are trying to get it and cer-
tain 'im,provement· is there but I do 
agree with th~ bon. Members that 
much more is to be made and parti ... 
cularly t am concerned about the 
complaints and about the shortages. 
If any bon. Members bring them to 
my notice, I can assure them that I 
will look into them and corrective 
action will be taken. 

MR. DEPUTY ~SPEAKElt: The 
House now stands adjotuned till 
2-05 p.m. 

13.05 hrs. 

The Lok Sabha adjourned for Lunch 
tiU five minutes part Fourteen of the 
clock. 

---
The Lok Sabha re-assemble.d after 
lunch at seven minutes past Fourteen 

of the clock. 

fMR. DBPUTY-Sl'EADR in the Chair] 
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(i) CONSTRUCTION OF A BRIDGE OVER 
Y AMU'NA R:IVIR IN DELHI NEAR IN'r'!R-
STATE Bus TnM!NAL. 

SHRl H.KL. BHAGAT (East Delhi): 
With your kind permi~on, I raise the 
following mat-ter of urgent public im-
portance. 

It is a matter of regret that the con-
struction of a new bridge over . the 
Yamuna river in Delhi near the inter-
State bus terminal which was sane· 
tioned by the Congress Government in 
1976, has not started yet, causing great 
and contil)Ued hardship and inconveni-
ence to lacs of people and thou$ands 
of vehicles, which have to cross Yamu .. 
na every day due to traffic jam and 
congestion. Con~struction of the 
bridge oa priority qasis i~ a necessity 
not only tor the ~ople living fn trans-
Yamuna area, the people of Delhi but 
also peopte of. Uttar Pradesh and otber 
a~as states. · Urgent' atientiori of the 
Govemlrient to tne matter is required. 
'P-he work should· · start quicklY and. a 
tlrrte.Jb()und programm·e .tot comple-
tion of the bridge should be ftxed. 

(ii) .ERA SEZHll'AN ~ ftpoRT 
ON THE woRKING or LIC. 
SHRI R.K. MHALGI (1.h~~~ ~ The 

Era Sezhiyatl Committee appointed by 
the Government to review. the worklng 
of LlC thas submitted their .report 
long ago. The c·ommittee have made 
a number of impc:;rtant and useful 
suggestions and recommendations. 

Lakhs of LIC policy hqlders art· 
·waiting for the deciSion to be taken 
by the Government thereon. The re-
comrrLendations of group-term POlicy 
shall receive well as it provides a kind 
of block insurance to larie section of 
people in the un-organised secto.r. 

I, therefore, urge upon the Govenl-
ment to take as immediately as possi-
ble the decision on the said Cortimit-
tee's Report or a:t least on sonie of 
the important recommendations of the 
Report. 
(fii) DRINKIN~ WATER PROBLEM IN 

R.AJASTaAN'. 
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